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Shii flupnlri" May X know what 
are they?

Sardar Bwaran Siagfc; Inside the 
perimeter we have jo t  the Guea 
Utilisation Scheme, the Coke-oven and 
we have got a number of others. If 
a separate question is tabled, I will 
give the hon. Member a complete list.

Shri C. D. Paade: May I know if 
the manufacture of fertilizers is also 
included in that list?

Sardar Swaran Singh: Yes, Sir; that 
is also being considered.

Shri Sanganna: May I know what is 
the estimated cost of this proposal?

Sardar Swanut Singh: I really do 
not follow which proposal the hon. 
Member has in bis mind.

Shri Sanganna: I want to know the 
estimated cost of the saw mill pro
posed to be set up.

Sardar Swaran Singh: I have
already stated that it is being set up 
by the Orissa Government and I have 
not got the estimated cost of that.

Foreign Exchange
*1450. Qasi Matin: Will the Minis

ter of F lu w e be pleased to state;
(a) what proportion of the total 

foreign exchange expenditure incurred 
during 1056-57 was attributed to 
foreign travelling for business pur
poses; and

(b) whether business travels to 
foreign countries will remain, as in 
the past, free from embargo in the 
interest of maintaining or expanding 
existing sources of earning foreign 
exchange?

The Deputy Minister of Finance 
(Shri B. E. Bhagat): (a) The infor
mation as available from the statistics 
maintained by the Reserve Bank of 
India is as follows;—

(Rupees in crores)
Total foreign Foreign ex
exchange ex- change for 

penditure (both business 
visible & in- travel only 

visible)
1956 1089 3 0.395

(b ) Yea, Sir.
Shri F. K. Patel: May X know the 

achievement of these business travels?
Mr. Speaker: The hon. Member

wants to know the achievements of 
these travels.

Shri B. K. Bhagat: It is mainly to 
develop their business and establish 
contacts and get more investments or 
collaboration.

Shri P. K. Patel: Has the Govern
ment got any recprd of their achieve
ments or were the business travels 
merely for pleasure?

Mr. Speaker: The hon. Member per
haps wants to know whether care is 
being taken to see that these business 
travels are not used for pleasure trips 
and how far has the country benefited 
by spending this foreign exchange. 
That is the purport of the question.

Shri B. B. Bhagat: Up till a few 
months ago when the restrictions were 
placed, there was a basic quota of 
£  750 and everybody who went outside 
was allowed £750, whether tourist or 
businessman. But when the restric
tions were imposed we took care to 
see that only travel for business pur
poses are permitted and all pleasure 
trips and tourist travels are not per
mitted.

Shri B. Ramanathsn ChettUr: May
I know how much of this foreign ex
change relates to the dollar area?

Shri B. R. Bhagat: I am sorry I do 
not have the break-up for the dollar
area.

Shri Kamalnayan Bajaj rose—

Mr. Speaker: I see the hon. Mem
ber sitting at one place one day and 
another place another day. Hon. Mem
bers will please stick to their seats. 
I associate the places with faces.

Shri Kamalnayan Bajaj: The hon.
Member from the other side put a 
question. I think it might be helpful 
if the question is put in this way. How 
much of foreign exchange has been 
curtailed because of the expansion o f
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tb« private sector in the last 5 years 
and especially in the year 1956?

Shri B. R. Bhagat: That is a ques
tion of evaluation. The hon. Member 
may put a separate question.

Mazdoor Wages In Andamans

t
("Dr. Ram Snbhag Singh: 

*14S1.  ̂ Shrimati Renu
^ Chakravartty:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether Government have sanc
tioned an increase in the basic monthly 
wages of mazdoors in Andamans from 
Rupees 17 to Rupees 30 from the 23rd 
February, 1957; and

(b) if so, whether order to this effect 
has been communicated to the Anda
man Island Authorities?

The Deputy Minister of Home 
Affairs (Shrimati Alva): (a) and (b). 
Yes, Sir.

Dr. Ram Snbhag Singh: The order 
was perhaps passed on 23rd February, 
1957 May I know when this was 
communicated to the Chief Commis
sioner of Andamans7

Shrimati Alva: Immediately after
the 23rd February

Dr. Ram Snbhag Singh: May I know 
whether this order has been given 
effect to and all the mazdoors are get
ting the increased wages?

Shrimati Alva: Yes, Sir; this has
been given effect to.

Shrimati Reno Chakravartty: May
I know if the labour legislations which 
apply to India, for instance, the Mini
mum Wages Act etc , are implemented 
there, and what is the machinery 
through which they are implemented?

Shrimati Alva: That legislation does 
not apply there.

Shrimati Renu Chakravartty: Since 
Andamans and Nicobars are part of 
India, and if in the legislation itself 
nothing has been stated that these two

areas are excluded, may I keg* why 
it does not apply to those araasT

Shrimati Alva: In view of the pecu
liar conditions we have a particular  ̂
notification which applies in that area.

Shrimati Rena Chakravartty: Why' 
is it. Sir, that there Is a separate- 
notification?

Mr. Speaker: It is a matter tor law.
I arti not able to decide now.

Sardar A. S. Salgal: May I know
whether any increased payment has- 
since been made in the Forest Depart
ment up to July, 1957? ,

Shrimati Alva: Increased payments 
are given according to the classifica
tions of labour.

Vegetable Cords

*1452. Shri S. C. Samanta: Will th» 
Minister of Education and SekotMs
Research be pleased to state:

(a) whether it is a fact that the 
Council of Scientific and Industrial 
Research has recently purchased a 
small plant from Messrs Cashewnutr 
Plantation Ltd., Trichur, for the pro
duction of vegetable curds;

(b) if so, the exact purpose tor 
which the machine has been purchas
ed; and

(c) whether any experiment has* 
been carried out with the machine for 
the production of vegetable curds?

The Deputy Minister of Education - 
and Scientific Research (Shri M. M-
Das): (a) Yes, Sir.

(b) For demonstration purposes.
(c) Yes, Sir.
Shri S. C. Samanta: May I know

what was the price of the plant when 
it was imported into India?

Shri M. M. Das: The price of the 
plant is Rs. 6,000, and the plant was
manufactured in the Indian Cashewnut 
Plantation Company. Some parts were 
imported to India from foreign coun
tries and some parts were designed
and fabricated by our research labora
tory on food in Mysore.




